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RAJYA SABHA 

Thursday,   the  z.\th  April,   1986/4 Vaisakha, 
1908 (Saka): 

The House met at eleven of the clock, Mr. 
Chairman in the Chair. 

ORAL ANSWERS TO QUESTIONS 

Opening   of   a   new   Institute   of Guerilla 
warfare by Pakistan 

*4i. SHRI F. M. KHAN :t 
SHRI ASHWANI KUMAR  : 

Will the Minister of EXTERNAL AFFAIRS 
be pleased to state: 

(a) whether Government's attention has been 
drawn to a news item which appcarc ei in the 
'Hindustan Times' of 7th April, 1986 under the 
caption "Another Pak School for terrorists" to the 
effect that Pakistan has set up another institute of 
guerilla warfare at Aliabad in the Hajipur bulge in 
the Pakistan-occupied area of Jammu and 
Kashmir and that this institute has been 
established with the US assistance so as to impart 
guerilla training; and 

(b) if so, what arc the details in this regard 
and Government's reaction in the matter ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
K. R. NARAYANAN): (a) and (b) Yes, Sir, 
Government have seen press reports to this effect. 
However, no confirmation is available regarding 
Pakistan having set up a high altitute institute of 
guerilla warfare at Aliabad in the Hajipir Bulge in 
the Pak. occupied area of Jammu arid Kashmir, 
with U.S. assistance, to impart guerilla training. 

SHRI F. M. KHAN : I would like to know if 
the Government tried to contact the press from 
where they got the information and if so, what are 
the details and what action has been taken ? 

t The question was actually asked on the floor 
of  the House by Shri F. M. Khan. 133 RS—1 
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question is actually about an institute for 
training in high altitude guerilla warfare. 
This is one thing. But the other aspect is 
camps or schools for training people in 
terrorism. So far as such camps are 
concerned, I have said earlier that we had 
information from those who have come to 
India and whom we have arrested and 
interrogated that there is such camps in 
Pakistan for training Khalistani terrorists 
and we have taken up this question again 
and again with Pakistani authorities. 

SHRI   SUKOMAL  SEN   :  On the 
specific  question of training of terrorists in 
Punjab, we find that they are well trained in 
cold-blooded killing. If. you look at the other 
side of the country—in  the North-East re-
gion—you will find that there also the 
terrorists are killing and they are well trained 
in cold-blooded murder. At the same time we 
know that in certain   countries   like   the   
U.S.A., Canada and West Germany, certain 
schools are being run for giving training to 
terrorists of other countries in Ae most 
sophisticated art of killing people.      In   the   
circumstances,   I would like to know from the 
Government whether it feels that the killings 
that are taking place and the terrorist activities 
that are taking place, either in Punjab or in the 
North-'  Eastern  region,   are  being   master-'   
minded   by  these  foreign   countries which   
are   imparting   training   to international    
terrorists—-like    West Germany,   Canada or 
U.S.A.—using Pakistan      and       
Bangladesh       as .   their bases to destabilise 
India.   Has the Government any reason   to 
believe this, or do they feel that it is so ? 

SHRI   K. R. NARAYANAN   : We all know 
that very sophisticated schools for training 
terrorists exist in foreign countries.  The  
House knows about the school in the U.S. 
and the people trained in these schools parti-
cipate in some of the terrorist activities in 
India and elsewhere   in the world.    We are 
well aware of   this menace of   training 
people for terrorist killings and we have 
taken up 

this question with the U.S. Government 
and the other concerned governments 
urging that this sort of technology of 
terrorism which is being imparted to 
people should be stopped. 

SHRI MURLIDHAR CHAND-
RAKANT BHANDARE : The act of 
training terrorists, the act of encouraging 
them, the act of aiding them are acts of 
hostility towards our country. I am glad 
that the Government has recognised it. I am 
also happy that the hon. Minister has stated 
that he has placed before the Pakistan 
Government the concrete evidence which 
we have collected about these actitvities of 
hostility. It Ls a serious matter because on 
die one hand they profess friendship and on 
the other hand they indulge in these acts of 
hostility. But may I know from the hon. 
Minister what is the response of the 
Pakistan Government to our giving them 
the concrete evidence about these activities 
of aiding, encouraging and training the 
terrorists in Pakistan ? 

SHRI K.R. NARAYANAN : Sir, with 
regaid to the concrete cases... 

SHRI MURLIDHAR CHAND-
RAKANT BHANDARE : Concrete 
evidence. 

MR. CHAIRMAN : He is right. 

SHRI K. R. NARAYANAN : With 
regard to the concrete cases that we have 
brought to the attentio JI of the Pakistan 
Government, they have told us that they 
would look into them. But we have, for 
example:, told them that there are 66 
known terrorists who are trying to enter 
Pakistan in order to indulge in their 
nefarious activities in India. 

SHRI JASWANT SINGH .: Trying to 
enter or already there ? 

SHRI K. R. NARAYANANA Already 
there are about seven people very reputed 
terrorists. 
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SHRI DIPEN GHOSH : Are terrorists 
reputed ? 

MR. CHAIRMAN : He meant 
disreputable terrorists.... {Interruptions) . .. 

SHRI K. R. NARAYANAN : Well, 
everybody has some sort of reputation. 
Here it is reputation in terrorism. I did not 
use it as a complimentary term but quite 
objectively. 

SHRI DIPEN GHOSH : 111-n-puted. 

SHRI K.R. NARAYANAN : Yes, ill-
reputed; I correct it. Sir, about this they 
have told us that they have held all manner 
of inquiries and these seven people are not 
there. But we have information that they are 
there and we have again given them the 
evidence we have at our disposal. They 
have promised to look into it and we are 
awaiting a responsible   reply  from  them. 

SHRIMATI PRATIBHA 
SINGH     : Sir, one question. 

MR. CHAIRMAN : No. Twenty 
minutes have been spent on : this question.    
Ouestion No. 42. 

Reaction of the Foreign Secretary of 
State of U.K. to Indian concern oyer  

terrorists   operating  from British soil 
against    India 

*42. SHRI SHANTI TYAGI :f PROF. 
C.LAKSHMANNA: 

Will the Minister of EXTERNAL 
AFFAIRS  be pleased to state: 

(a) whether the U.K.   Secretary' of 
State for Foreign and Commonwealth 
Affairs, Sir Gcoffercy Home, during his 
recent visit to India was apprised ofthe 
general concern in this 

†The question was actually asked on 
the floor ofthe House by Shri Shanti Tyagi. 

country to the effect that effective action 
was not being taken by the U.K. 
Government against terrosists operating 
from the British soil against India ; 

(b) if so, what was his reaction in this 
resgard and whether he has given any 
assurance to deal firmly with the terrorists; 
and 

(c) whether the draft extradition treaty 
was also discussed; if so, the progress 
made in the matter ? 

THE MINISTER OF STATE IN 1 HE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI K. R. NARAYANAN)  : (a) 
Yes,Sir. 

(b) The British Minister had assured 
the Government of India that the U.K. laws 
will be implemented with the utmost 
vigour to prevent U.K. from being used as 
a base for attempts to destabilise others. 

(c) Yes, Sir. The UK Minister 
indicated that the second round of meetings 
between the legal experts of India and the 
UK can take place shortly. 

 


